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Orders from Foreign  Countries for 
Supply of High-Power Trans­
formers and Electrical Kits

3149.  SHRI RAJDEO  SINGH; Will 
the Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state-

(a) whether Bharat Heavy Electri­
cals Limited have achieved so much 
accomplishment as to attract orders 
from many developing countries;

(b) if so, the names of the develop­
ing countries from which it has bagged 
orders to supply high-power transfor­
mers and other electrical kits;

(c) whether  it  has  received any 
orders for supply  from  developed 
countries also; and

(d) if so, the names df the countries?

THE MINISTER OP STATE IN THE 
MINISTRY OF INDUSTRYMND CIVIL 
SUPPLIES (SHRI A C. GEORGE): (a) 

Yes, Sir.

(b) Malawi, Kenya, Iraq, Cambodia, 
Malaysia, U. A. R, Kuwait, Ghana, 
Uganda, Ceylon, Bangladesh, Tanzania,
femen and Indonesia.

(c) Yes, Sir.

(d) Poland, West  Germany, U. K., 
U.S.A., Australia.

Inquiry into working of T.E.L.C0.
Limited, Bombay

3150.  SHRI S. N. MISRA: Will the 
Minister of  INDUSTRY AND CIVIL 
SUPPLIES be pleased to state*

(a)  whether  Government  have 
jsihce inquired into the working  of 
Tate Engineering and Locomotive Co. 
Ltd., Bombay during the last three 
years;

,(b) if so, the nature of irregulari­
ties found by Government; and

(c)  the steps taken by Government 
to improve the drawbacks?

THE  MINISTER  OF STATE IN 
THE MINISTRY  INDUSTRY  AND 
CIVIL  SUPPLIES  (SHRI A. C. 
GEORGE): (a)  to  (c). Section 2»
(4)  (a) of the Companies  Act, 195S 
provides for the inspection of  the 
books of accounts and other books by
(i)  the Registrar, and (11) by any offi­
cer of Government authorised by the 
Central Government in this behalf. 
terms of this Section an inspection has 
been ordered by the Department  oi 
Company Affairs. The Inspection re­
port has not yet been received.  O* 
receipt, the report will be examined 
tor remedial  action as  considered 
necessary.

Utilization of Hydel and Thermal 
Power generating capacity of 

different units

3151 SHRI S. R. DAMANI*  WiU 
the Minister of ENERGY be pleased 
to state*

(a) the percentage utilization  of 
hydel and thermal power generating 
capacity of different units in  the 
current year month-wise and  the 
comparative figures in the last two 
years;

(b) the inhibiting  factors in  the 
case of thermal power units  for 
still not achieving full capacity uti> 
lization; and

(c) the time by which they will toe 
tackled on a permanent basis?

THE DEPUTY MINISTER IN TH* 
MINISTRY  OF  ENERGY  (PROF. 
SIDDHESHWAR PRASAD): (a) State­
ments I and II  show the percentage 
utilisation m respect of major ther­
mal and hydro  generating  stations 
respectively.  iln the case of hydra 
stations for the period April,  1974, 
to October, 1974, the actual values Of 
energy generated only have been in­
dicated. \ Placed in Library* See No. 
LT-8686/74.]
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(b)  and (c).  Various steps to im­
prove the functioning of the thermal 
stations have been initiated in  the 
course  of the past year, and  as  a 
consequence,  the energy generated 
from thermal  stations  this year is 
higher  than what it was in the cor­
responding period last year.  These 
decisions relate to improved mainten­
ance of power stations,  reduction ir 
maintenance and outage times, flatt­
ening of the demand curve,  integrat­
ed operation of systems, better avail­
ability of  spare oarts, supply of coal 
of the requisite quality, etc.  It  is 
expected that the  improving  trend 
in the  generation of thermal energy 
would continue.

Itsw-’temperature carbonization plant 
in Surgoja

3152. SHRI BHARAT SINGH CHOW- 
HAN:

DR LAXMINARAIAN 
PANDEYA;

SHRI NATHU RAM  AHXR~ 
WAR:

SHRI PHOOL CHAND 
VERMA:

Will the Minister of ENERGY  be 
pleased to state:

(&) whether the State Government 
bare sent a proposal for setting uo 
a low-temperature carbonization plant 
in Surguja District of M. P., and

(b)  if so, when is the project likely 
to be cleared?

THE MINISTER OF STATE IN THE 
MINISTRY OF  ENERGY (SHRI K. 
C. PANT): (a) Yes, Sir.

(b)  The prqposal,  which envisages 
t&e Central Government  establishing 
sueh  a plant, is under examination.
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